
NATIONAL COMPANY LAW TRIBUNAL
NEW DELHI BENCH

NEW DELHI

c. P. NO. 104(ND)14
cA. NO.

CORAM:

PRESENT: SH. R.VARDHARATAN SH. M.K. HANJURA
HON',BLE MEMBER (J) HOI{'BLE MEMBER (J)

ATTENDANCE-CUM.ORDER SHEET OF THE HEARING OF NEW DELHI BENCH OF
THE NATIONAI COMPANY LAW TRIBUNAT ON 17.10.2016

NAME OF THE COMPANY: M/s. Ms. Payal Kapoor V/s. M/s. Laguna Hotdings hlt. Ltd.

SECTION OF THE COMPANIES ACT; 3971398

S.NO. NAME DESIGNATION REPRESENTATION SIGNATURE

.t, Mz' Az.rn Kc.,*P.p--Lio-, S;.AAv' I " - -r-b - LC
z. ,.4z, .Sud.l^:/ sLa:rrf|qz '4Ju' | 

*t * 
| 4L-

3. r,r-/, +bl;atey.3'---,.otl" XJt'' JPcl;+t'ou' tr

Mr' Abhishek Swaroop learned.. advocate r,r, ffi"0 on beharf of the rearned counser for thepetitioner' Learned counsel for the respondent is present. Mr. Abhishek swaroop has stated that theargung counser is indisposed today. He seeks and is given 2 weeks, time for advancing arguments in the

List on 09.12.2010.
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